
177        Written Answers [RAJYA SABHA ]            QUESTION      178 

Quilon in Kerala have since been identified; 

(b) if not, what action the Railways have 
taken to identify them and whether any 
advertisement or publicity was given in this 
regard; and 

(c) whether compensation was paid to the 
next of kin of the deceased, if so, the amount 
of compensation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRl MA-
DHAVRAO SCINDIA): (a) No, Sir. Out of 
the total 105 bodies recovered. two bodies 
remaining unidentified. 

(b) The unidentified bodies were kept 
in Trivendrum Medical College Mortuary 
for about two months. The photo 
graphs of these bodies were widely pub 
licised in the important dailies and an 
nouncements were made on Radio and 
TV. 

(c) A sum of Rs, 86 lakhs has so far 
been paid as compensation to fhe de 
pendents of the deceased passengers. 

Allotment  of staff    quarters in Kendriya 
Vidyalayas, Delhi 

1885. DR.   NARREDDY  THULASI 
REDDY; 

SHRI  DAVID  LEDGER: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state; 

(a) whether it is a fact that in some of the 
Kendriya Vidyalayas of Delhi, Staff quarters 
have been provide^ by the Sangathan; 

(b) if so, what are the details of such 
Vidyalayas with total accommodation, 
Vidyalaya-wise and category-wise; 

(c) whether teachers not posted in a 
Kendriya Vidyalaya can be allotted ac-
commodation  attached thereto;  and 

(d) if not, what are the reasons due to 
whkh outside-teachers have been allotted 
accommodation in Kendriya   Vid* 
laya No. 1, Delhi Cantt. 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRl P. SHIV 
SHANKER): (a) and (b) A statement is 
annexed. (See below). 

(c) No, Sir. 

(d) No outside teacher has been allotted 
accommodation in Kendriya Vidyalaya No. 1 
Delhi Cantt, 

  

 


